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Title: The Minister of State of Skill Development and Entreprenureship made a statement regarding Government Business for the week commencing
the 8th March, 2016 and submission made by Members.
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DR. UDIT RAJ (NORTH WEST DELHI): Madam Speaker, I intend to raise the following two matters on the submission for the next week. Kindly grant
permission and oblige.

1. Fresh guidelines should mandate earmarking of SCP/TSP funds from plan outlays at least 6 months before the commencement of the next financial
year and schemes where benefits to SCs/STs are merely notional not be included in the Sub Plans. A specific institution should be set-up at Centre
and State levels to allocate SCP/TSP funds to the Ministries/Departments, duly taking into consideration the developmental needs of SCs/STs, so
that Ministries/Departments can clearly show the schemes for the development of SCs/STs separately under the separate budget minor heads. The
same institution should also be responsible for approvals and issue of sanctions and effective implementation and monitoring of the SCP/TSP
SCP/TSP funds should be deployed with particular focus on education, income generation and access to basic amenities in SC/ST localities in the
country. Funds should be non-lapsable and non-divertible. SCP/TSP funds should be channelised only to such schemes where tangible benefits accrue
to SC/ST individuals or households or groups or localities. Schemes taken up under the SCP/TSP should be closely monitored and the information
should be hosted in the public domain so as to enable anyone to track every scheme. The NCSC and NCST should be strengthened with adequate
professional expertise and provided with supporting manpower to undertake independent evaluation of SCP schemes of the Central Ministries and to
give feedback to these Ministries. The NCSC can also recommend schemes which have the potential to best address the development needs of SCs
to the concerned Central Ministries for inclusion in their Annual SCP Plans. The Nodal Department may also be empowered to clear the schemes
proposed by the departments under the SCP only if the schemes fulfill the criteria of securing direct benefits to SC individuals,

households or localities.

2. It has been observed that after retirement, employees continue to lead trade unions and/or associations of working employees. Complaints are
being received from aggrieved employees in Ministry of Defense and Railways in particular. The Government must immediately take steps to rectify
this practice.

Thanking you.
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